I@I'EMNO.l COURT NO 11 SECTI ON X
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

WRIT PETITION (CIVIL) NO. 200 OF 2006

GURPAL SI NGH Petitioner(s)
VERSUS

H GH COURT OF JUDI CATURE FOR RAJASTHAN Respondent ( s)
(Wth appl n(s) for stay, correction of typographical error, perm ssion to
file rejoinder affidavit, permssion to file addl. docunents and

nodi fication of Court’s Order and office report)
(FOR FI NAL DI SPOSAL)

Date: 31/07/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR
HON BLE MR JUSTICE H. L. GOKHALE

For Petitioner(s) M. MR Calla, Sr.Adv.
M. Amt Kumar Singh, Av.
M. P.D. Sharna, Adv.
For Respondent (s) M. Pallav Shishodia, Sr. Adv.
M. Annesh Mttal, Adv.
For M. Sunil Kumar Jain, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

After hearing | eaned counsel for the parties quite at |ength,
the Court reserved its judgnent.

(A S. BISHT) (1 NDU BALA KAPUR)
COURT MASTER COURT MASTER



